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Purchase of Nizam's Jewellery

1761. SHRI INDER KUMAR GUJ-
RAL: will the Minister for HUMAN
RESOURCE DEVELOPMENT be pleas-
ed to state:

(@) whether it is a fact that Gov-
ernment have recently purchased Nizam's
Jewellery collection at a cost of about
Rs. 217 crores.

(b) if so, what, are the details there-
of and the reasons that have prompted
Government to go in for purchases; and

(c) whether Government propose to
establish a special museum for display
of jewellery and other valuable items in
Delhi and Hyderabad?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE)
(KUM. SELJA):(a) Yes. Sir.

(b) The Supreme Court in its order
dated 20.10.94, gave option to the
Central Government for purchase of 173
jewellery items by making payment in
lump sum by 31.12.94 and subsequent-
ly in their order dated 29-12-94 exten-
ded time upto 16.1.95. The Govern-
ment has acquired 173 items of jewellery
belonging to the two trusts of the
erstwhile Nizam of Hyderabad. A sum
of Rs. 180,37,33,959/- and 6 per cent
interest theroen from 27.791 to 10.1-
95 was paid to the trusts. The Govern-
ment decided that the jewels/jewellery
of the Nizam being art treasures and
heritage items should not be allowed to
be taken out of the country and they
should be acquired by the Government
for public view.
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(c) There is already a jewellery gal-
lery established in National Museum,
New Delhi. These items of jwellery are
being kept for display in that Museum,
for public view.

Corruption in Delhi University

1782. SHRI KRISHNA KUMAR
BIRLA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleas-
ed to state:

(a) whether Government have made any
study of the Book "The Drunk Tantra"
by Dr. Ranga Rao highlighting the cor-
ruption and malpractices in the Delhi
University and most of its affiliated
colleges;

(b) if so. what is the reaction of
Government with regard to the various
ills of the Delhi University and the
scenario in most of the colleges;

(c) whether Government propose to
set up a high level committee to go
into the wvarious issues raised in the
book; and

(d) if so. what steps have been taken
by Government in this regard and if
not what are the reasons for not going
in depth about the functioning of
Delhi University?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE
(KM. SELJA): (a) The Government in
the Ministry of Human Resource Deve-
lopment (Department of Education) has
no information about the book in ques-
tion .

Ib) to(d) Do not arise.
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